FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
TITLE DEVELOPERS LLP (FORMERLY KNOWN AS SABARI DEVELOPERS LLP)

RELEVANT PARTICULARS
1. Name of corporate debtor TITLE DEVELOPERS LLP
(FORMERLY KNOWN AS SABARI DEVELOPERS LLP)
2. Date of incorporation of corporate debtor 22/07/2015
3. Authority under which corporate debtor is | Incorporated under the Limited Liability Partnership (LLP) Act, 2008
incorporated / registered and Registered with Ministry of Corporate Affairs RoC -Mumbai-1
4. Corporate Identity No. / Limited Liability | AAE-4277
Identification No. of corporate debtor
5. Address of the registered office and principal office | Registered Office
(if any) of corporate debtor A/6, Sunil Sadan, Central Avenue Road, MDS Marg, Nr Chembur
Railway Station, Chembur, Mumbai City Maharashtra, India, 400071
6. Insolvency commencement date in respect of | Order Pronounced: 21/07/2026
corporate debtor
7. Estimated date of closure of insolvency resolution | 17/01/2027 (subject to any further extension in accordance with
process Section 12 of the Insolvency and Bankruptcy Code, 2016)
8. Name and registration number of the insolvency | Palak Swapnil Desai
professional acting as interim resolution | IBBI/IPA-001/1P-P01517/2019 -2020/12515
professional
9. Address and e-mail of the interim resolution | Address: Flat No 901, 9t Floor, Park Vistas, Opp. Lallubhai Park, Near
professional, as registered with the Board MTNL, Andheri (W), Mumbai-400 058
Email: palakdesai77 @gmail.com
10. Address and e-mail to be used for correspondence | Flat No 901, 9t Floor, Park Vistas, Opp. Lallubhai Park, Near MTNL,
with the interim resolution professional Andheri (W), Mumbai-400 058
Process Email id: cirp.titledevelopers@gmail.com
11. Last date for submission of claims 04/08/2026
12. Classes of creditors, if any, under clause (b) of sub- | Not Applicable
section (6A) of section 21, ascertained by the
interim resolution professional
13. Names of Insolvency Professionals identified to act | Not Applicable
as Authorised Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and Web link
(b) Details ofauthorized representatives are | : https://www.ibbi.gov.in/home/downloads
available at: Physical Address: Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate insolvency resolution
process of the TITLE DEVELOPERS LLP (FORMERLY KNOWN AS SABARI DEVELOPERS LLP) on 21.7.2026.

The creditors of TITLE DEVELOPERS LLP (FORMERLY KNOWN AS SABARI DEVELOPERS LLP) are hereby called upon to submit
their claims with proof on or before 04/08/2026 to the interim resolution professional at the address mentioned against entry No.

10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims with
proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised representative from
among the three insolvency professionals listed against entry No.13 to act as authorised representative of the class [specify class] in

Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 24/07/2026

Place: Mumbai

IBBI/IPA-001/1P-P01517/2019 -2
(Interim Resolution Professional)

In the Matter of Title Developers LLP
(formerly known as Sabari Developers LLP)
AFA No: AA1/12515/02/300627/108989

(valid till 30t June, 2027)
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WAAREE IRTL WAAREE RENEWABLE TECHNOLOGIES LIMITED 3 . a C B k
Execution with Pace & Comfort CIN- L93000MH1999PLC120470 ol ] dd Ld ﬂal: é:ll D @Jl_* , DELM CORP LIMITED
Reg Office Address: 504, Western Edge- | , OFF Western Express Highway, Borivali(East), Mumbai - 400066 i T Registered. Office:- Delta Housa, Plot Na. 12, Homby Valtard Estate,
Tele No. : 022 6644 4444, Email ID : info@waareertl.com, website : www.waareertl.com CANARA BANK : Ambernath West (2710) Branch D, Annie Besant Road, Next 1o Copper Chimney, Worll, Mumbai - 400018
Address : Sai Krupa Apartment, Phadke Road,Near Fatima High School, Ambernath (West), CIN No: LES485MH1500PLCA G700 Tel No. 91:22:69874700
STATEMENT OF UNAUDITED FINANCIAL RESULTS ( CONSOLIDATED & STANDALONE) FOR THE QUARTER Panp Dist. Thane - 421 505 J (West) Email 1D : secretarialidellineom Website @ waw oeltacor.in
ENDED JUNE 30, 2026 _ Email - cb.2710@canaraban.k com 4™ NOTICE TO SHAREHOLDERS
(* in Lakhs) ) : SPECIAL WINDOW FOR TRAMNSFER AND DEMATERIALIZATION
CONSOLIDATED STANDALONE LOCKER BREAK OPEN NOTICE OF PHYSICAL SECURITIES
Sr Particulars Three Months Ended Year Three Months Ended Year A Public notice is hereby given to all the persons concerned and public in generat that the person/s securties Exchange Board of India ("SEBI) vide its circular
No S S named under this notice have availed the facility of safe deposit fockers at the below mentioned SERKNGn a1 (2) RUBREMIBEL-FAE Atk AEG. datad ) damtiary
I 30-06-2026 | 31-03-2026 | 30-06-2025 | 31-03-2026 | 30-06-2026 | 31-03-2026 | 30-06-2025 | 31-03-2026 b hes of C Bank (including b h fy Svndicat pB K. Th tive b hes h 2026, has openad a Special Window for banslfer and demateralisation
UNAUDITED | AUDITED |UNAUDITED| AUDITED |UNAUDITED| AUDITED | UNAUDITED| AUDITED alrra(lar;%ye: d%re:sneadre;n d?\?i dLfgﬁelfrtelpschr)?ir(]:%set?yoregist)(Ia r:etljcgc?st \?vri]trz .ackﬁgsagggé\rﬁen[[agge ?ZD;“,['S {"demat’) of physical securities which were sold/purchased prior to April 01,
. : / . 2019, This special window shall be open for a period of one year from
;' L‘if!:o‘;ir/"fl_oss) for the period (before Tax 9295252 1,10,844.31)  60,801.54 | 3,35,184.78 | 81,824.82 ) 1,10,999.21 )  60,802.98 | 3,35,549.46 locker hirers/ LOA at the latest available address as per our Bank records with a request to remit the February 05, 2026 to February 04, 2027,
Exceptional and/or Extraordinary items) 16330.08 | 2080860 | 11657.44 | 63961.02| 15674.26| 2096857 | 11672.25| 6435021 arrears of Locker rent. Despite of these notices, the locker hirers/LOA have not contacted the Branch Invastors holding physical securities can avail the opportunity granted to them
3. | Net Profit/ (Loss) for the period before tax and have not remitted th_e locker rent_arrears-- ) . . after complying with reguiremenis/conditions as specified in aforesaid circular
(afer Exceptional andor Extraordinary fems) 1633008 | 2080860 | 1165744 | 63961021 1567426 | 2096857 | 1167225 | 64.350.21 Below named Locker Hirers and their legal heirs are requested to consider this as the FINAL NOTICE Aforesaid circular is available on  SEB| website i.e. https:liwww.sebi.gov.ind
4 IN . . and contact the Branch concerned with necessary documents and remit the locker rent arrears within lagal/clreularsjan-2026/sas e-ol-doing-Investmenl-special-window-Tor-
- | NetProfit/ (Loss) for the period after tax 30 davs from the date of publication of this notice fallina which the Bank will break the lock transfer-and-cematerialisation-of-physical-sacurities 29417 html
. . . = T - - - - - -
(after Exceptional andlor Extraordinaryitems) | 11,897.62 | 1557074 |  8,638.94 | 47.86359 | 1144869 | 15731.26| 865429 | 48254.93 J days from Ihe daie of publication of thiS notice Talling which the bank will reak open the 'ockers R R R
: : without any further notice or intimation, at the cost and sole risk of the hirers or their legal For any gueries on the above matter, Sharsholders are requested to contact
5. | Total Comprehensive Income for the period d hei the Company's Registr nd Sh Transfer Agent (“RTA") ki
[Comprising Profit/ (Loss) for the period representatlves/ eIrs. D:lﬂw- kb ol el el dBlla ?
(after tax) and Other Comprehensive Income 'SI. | Branch name/contact no | Locker Number | Locker Rent Locker hirer name & =3 : ” ; :
(after tax)] 1180812 | 1550552 | 8,638.94 | 4781930 | 1144869 | 15756.04| 865420 48,210.64 no. Arrears Address E‘:{:;;sn;gﬂf;ﬂﬂ::]gg:gﬁﬂ?;ﬂ; I
6. |Equity Shars Capital , 2,086.92 208692 2084.93) 208692 208692 2086.92)| 2084.93] 2,086.92 1. AMBERNATH WEST 177 13,886.00 | GAYATRI DEEPAK SHELKE J. R. Boricha Marg, Lower Parel (E}, Mumbai-400 011
7. |Reserves (excludlng Revaluatlon Reserve) MOBILE NO. 7798056409 RINO 2009, WOOLEN Telephone: D22 496514132
as shown in the Audited Balance Sheet of the Emall id: = i pUrvashare, com
. CHAWL NEAR BHARATIYA PR
previous year 91,295.60 91,861.22 SEVA MILL AMBERNATH For Delta Gorp Limited
8. |Earnings Per Share (of Rs. 2 /- each)
o o . WEST-421501. Sdl-
(for continuing and discontinued operations) -
c Date : 24.07.2026 Ol Valdya
1. Basic:(InINR) 11.11 14.96 8.29 45.91 10.97 15.11 8.30 46.28 :24.07. Sd/- Company Secretary & Vice President - Secretarial
2. Diluted: (In INR) 11.09 14.94 8.27 45.86 10.95 15.05 8.28 46.19 Place: Ambernath Authorised Officer, Placa: Muritial FCS NO.TT50
Note: Canara Bank Date: 24" July, 2026
1) The above Financial Results for quarter ended June 30, 2026 were reviewed by the Audit Committee and then approved by the Board of Directors at their
respective meetings held on July 22, 2026.
2)  The above is an extract of the detailed format of Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure
Requirements) Regulations, 2015. The full format of the above Financial Results are available on the websites of the Stock Exchange(s) i.e www. bseindia.com
and www.nseindia.com and of the Company at www.waareertl.com. The same can be accessed by scaning QR code provided below
For and on behalf of the Board of Directors "'r B.a dh . )
At NONAN | gegional Ofiice : Netaji Marg, Mr. Mithakhali Six Roads,
Waaree Renewable Technologies Limited
Sd- Ba n k Ellizbridge, Ahmedbad-6. Phone: +91-26421671-75
Hitesh Mehta
Place : Mumbai Whole Time Director DEMAND NOTICE TO BORROWERS
Date : July 22, 2026 DIN: 00207506

The under meéntioned account turned into NPA and dermand notice issued by Bandhan Bank Ltd. to the followlng Borrowers under Sec.13(2)of the Securitization
and Recanstruction of Financial Assets and Enforcement of Security Interest Act (The Act], 2002 was returned unserved. Hence, this notice is issued toyou all and
publicat large through pablication.

Pl

Mame of borrower(s), . Date of Demand Amount O/s ason | Date of pasting
FORM A - PUBLIC ANNOUNCEMENT \ | guarantors & Loan Account Nos. DS ORC o cs ot ey Notice/Date of NP | date of demand nofice| _of Notice
(Under Reguiation & of ihe Insolvency and Bankruptcy Board of India Iyoti Jaiswat, Al that piece or parcel of area- 585 5q Ft Built Up Area, FlatNo. 211, 0n The | 22 May 2026/ | Rs.10,39,743.27/-| 13 July 2026
SEhESY SeScl/ie EoRss O Cufieel Taredas) Bagtiaions. 210 \ Gujarat Narmada Valley Fertilizers and Chemicals Limited Ganesh Shivnath laiswal | 2nd Floor, Building No.B, In The Building Known As "“Roopchand Galaxy™, | 06 May 2026 {as on
FOR THE ATTENTION OF THE CREDITORS OF 3 L i. Bhi e ;
TITLE DEVELOPERS LLP (FORMERLY KNOWN AS SABARI DEVELOPERS LLP) (An 1SO 9001, 1SO 14001, ISO 45001 & ISO 50001 Certified Company) 0401001 187D At Survey Mumber 330716, Village- Kalher, Tal- Bhiwandl, Dist- Thane 11 May 2026)
: : Regd. Office: P.0.Narmadanagar - 392015, Dist.: Bharuch (Gujarat), India 421302, On Or Towards r-.!::nri:h i Residence, On Or Towards East; Residence,
. ) Retevant Particulars v e CIN: L24110GJ1976PLC002903, Website: www.gnfc.in On Or Tawards West | Residence, On Or Towards South ; Residence
1 |Wameof corporate debior TITLE DEVELOPERS LLFP (FORMERLY OPEN TENDER NOTICE FOR PROCUREMENT OF HDPE BAGS TO FILL TECHNICAL Baban Chotelal Yadaw, Allthat piece or parcel of area-432 Sq Ft Built Up Area, Flat No 204, 0n The| 22 May 2026 / Re 7. 70.956.06/- | 13 July 2026
7 |G ol ncargoralion of corporate debior E‘i‘ré’?'?af? SABARIDEVELOPERSLLE) GRADE UREA THRO’ GNFC E-TENDER PORTAL FOR GNFC BHARUCH PLANT Kusum Baban Yadav 2nd Flaar, In The Building known As ™Sadguru Krupa Apartment™, Pardi| D& May 2025 fas.an
(e TN A R aRUIYy el : - 5 Mao. 3/3, Village Kalher, Tal- Bhiwandi, Dist- Thane-421302. On Or Towards 11 May 2026)
3 [Auffiorty under which comarals debior & Incorporated Under the Limited Liabiiy GNFC .lntends to award Rate Contract for supply of HDPE Bags to fill 2000401001262 7 S gt 3 i i
I e A . J Technical Grade Urea produced at GNFC Bharuch plant Maorth ; Building, OnoOr Towards East - Open Space, On Or Towards West ;
|moarporsied | registenad Parinership. (LLF) Act. 200 -and Registered ’ Road, On Or Towards South : Building

with Ministry of Corporale Affeirs RaC

s 5 T T T Mumbasq

|Corporate Idendity Mo, | Limited Liabdty ;

| * | igeniiction o, of corporstedetor_ | AE421T

5 |Adiress of the registared olffice and principal Registered Office: A8, Sunil Sadan, Canlra
|affice (if any) of corporate degsoe Avanua Road, MDS Marg, RNear Chembur

Railway Stafion, Chembur, Mumbai Gy

_Maharashtr, India, 400071,

g (nsohvancy commencemenl date In respect o o o Loy oo

For detailed specifications, EMD requirement and other criteria,
please visit web notice placed on our website www.gnfc.in (in
Tenders->Tender Notice->Materials Management Department) as
well as https://tender.nprocure.com/.

Last date and time for response: 27.07.2026 @ 15:00 Hrs. IST.

Demand made against vou through this notice to repay to the Bank, dues with furtherinterest, costs and charges within 80 davys from the date hireof, failing which

thie Bank will further proceed totake steps u/fs. 1304} of the SARFAES| Act. The borrowers/martgagor’s attention s invited to the provisions of sub-section [3) of

Section 13 of the Act, inrespect of ime available, toredeemthe secured assets
R Place : Maharashtra, Date : 24 July 2026

Authorised Officer, Bandhan Bank Limited g

|of corparate debior
7 |Estimated date of closure of insolvency 17/01/2027 (subject to 3ny further extension in
{rasalulion procass acoordence with Seckan 12 of ihe Insglvency c 0 U s G c
N - LICH ING FINANCE LIMITED
8 Z:"*"I‘E and b hskabi rumber of 12 0 swapnil Dasal Llc H FL 4" Floor, Jeevan Prakash Building, PM Road, Fort, Mumbai - 400 001
::’;‘;ﬁiﬁ’mf‘;gi‘*:f;a acling & INIENM | gipa. 001P-PO15 172010 2020112515 .
gE.ﬂ-ddrﬂssan-:le-maulurlnmr‘-lmurnresal-ﬂlun Address: Flal MNe 201, Stk Floor, Park LIGHOUSING CIMANCE LTD DEMA“D HOTICE
|professional, g3 reqisteredwiththe Board  \istas, Opp. Lallubhai Park, Near MTHL, % P . . .
st ks i A.fdiiri ,;|,Fr'.,|-, a': u:nilau-irﬂﬁ E?:J; Emaif; Under Section13(2) of Securitization And Reconstruction of Financial Assets and Enforcement of Security Inferest Act 2002) (SARFAESI Act, 2002)
| . , ﬁﬂifhdﬂﬁﬂgl:?%fsm;"-wg VR Notice is given to you the below-mentioned Natices at Sr. No. 1& 2 that the envelopes containing the notice issued by the Authorized Officer of LIC Housing Finance Ltd, {'LICHFL) /s 13(2) of the SARFAESI Act by Reqgd. Post A/D. have
b i b Rttt e o e B T e iy bieen returned undelivered by the Postal authorities for reasons mentioned thereon,
fnmra.qniuna Mumbai-400 058. Process Email id: hNotice is therefore hereby served to you Notices vide Rule 3 of the Security Interest (Enforcement) Rules, 2002 that yvou had availed housing loans mentioned against your names below end on account of defaults committed by you in
b ciqliledevelopersidgmail com payment of the EMIs {composing of principal and interest), ‘Accounts have been classitied as’ Non performing Assets’ In accordance with the guidelings issued by Reserve Bank of India as such you Natices are hereby called upon ta pay
|11 |Lastdafe forsubmission ofclairs (402026 : : Bt - A ; : . Sy i AT - - :
13/Ciasses of craditors, ifny, under clausa (5] the entire outstanding amount mentioned in column 6 against you Notices’s name together with further interest il payrnent within 60 days from the publication of this notice, falling which LICHFL shall take possessions of the secured
|of sub-section (6A] of saction 21, ascartained Mot Applicatle (mortgaged) assets under the provisions of the SARFAESI Act with right to franster by way of sale, lease and to appoint any person to manage the said assets without prejudice toany other remedy available to LICHFL, The amounts
. :z'?;’;-"rﬂﬁl-,'ﬁfﬁ:‘éﬁ”“ﬂ:ﬁfﬁi}ﬂi“fa'aéamaa' realized from exercising the powers as above will firstly be applied to wards all costs, charges and expenses which are incurred and expenses incidental thereto and secondly applied towards discharge of dues as mentioned against you
o e -!-ulﬁ;:ucr;éd Reprasantalive of NotApplcable Notices namas below with contractual interest till the date of actual realization and residue it any shall be paid to you after the entire dues of LICHFL are recovered in full, It the dues are not fully recovered with the proceeds in the course of
credilars in & class (Three names for each gxercise of the said powers against the secured assets, we reserve outright to proceed against you before DRT/Courts for recovery of balance amount of dues along with all other incidental expenses. The undersigned is the duly
|class) i S authorized officer to issue this notice and exercise powers /s 13 as atoresaid. This public nohce is to be treated as nofice u/s 13(2) of the SARFAESI Act, 2002
14 {a) Relevani Forms and Wab link: htlps:iwww bl govinihome! -
|{b) Dietails of authonized representatives are. downloads Sr. Loan Name ol Borrowers Description of secured Asset. Demand Loan Availed 0/s Amt. as on
|awailable at |Physical Address: Mat Appicable No. | Account No. Motice Issue (disbursed) Demand Notice
Mofice is heraby given ihat the National Company Law Tribunal has ordéred the Date Date.i.e tofal o/s amt.
cammencamentala cargarale nsolvancy resolution processof tha TITLE DEVELOPERS 1 610300002546 | MR/MRS. HIROJ DIGAMBAR KAPOTE Flat No. 402, 4th Floor, C-Wing, Jal Mata Di CHSL, Opposite Saraswat Bank, Station Read, Kalwa | 13-07-2026 | Rs.2550,00000+~ | Rs.19.17,906.27/-
LLPFORMERLY KNOWNAS SABARIDEVELOPERS LLPjon 21 .07 2025, (West), District Thane, Maharashtra- 400 605
The creditoes of TITLE DEVELOPERS LLP (FORMERLY KNOWN AS SABARI : — _ : _ —
DEVELOPERS LLP) are hereby cafiad upon 1o submil their claims with proof on or befare 2 610300005393 MRMRS, AJAY M. SHARMA Flat Mo. 710, 7th Floor, Sunrise Residency, Kanchangaon, Thakurli (East), Dombivali, District | 13-07-2026 | Rs.15,32,000.00/- Rs. 14,87 759.68/-
D4/DBI2026 tothe interim resolution professional atthe address mentonad against entry No, 10 MR/MRAS.MONA AJAY SHARMA Thane, Maharashtra— 400607
;;‘he:'g;’d‘-"';r ;_’1::;:’;jﬁé:g;ﬁ;;ﬁ'ﬁ:'ﬂj;‘;ﬁn*;:;';';n”': "pfj:'tf}rt:;';l;;;':: EZ!IH';"” 3 | 610300005564 | MR/MRS. NIKHIL SHASHIKANT KHARAT Flat No. 601, 6th Floor, Building No.3, Daisy Gardens, Wadhwa Complex, Ambernath (East), Dist, | 13-07-2026 | Rs.31,67,218.00+ | Rs.31,64,693.09/
i ilars | L ihproofi (o i i 3
Afinancial craditor belonging o a class, &5 listad against the entry No, 12, shalf indicate its MR/MRS. SHASHIKANT SHIVRAM KHARAT Thane, Maharashira- 421 503
cheloe of authorised representative from among the three insolvency professionats listad 4 610500008621 MRMRS. SLUDAM KHANDOO KARDAK Flat No. 001, -Greund Flogr, Nav Krupall CHSL, Manda, Titwala (West), District Thane, | 13-07-2026 | Rs.1540,000.00¢ As5.12.69,201.52/-
againat entry Mo. 13 to act a5 authorised reprasentative of the class [specify class]in Form CA, Maharashira—421601;
Submission of false or misleading proofs of claim shall attract penalties. ? : S : ¥ ; ] | el > i
Palak Swapnil Desai- IBBI/IPA-D01IP-PO1517/2019 -2020/12545 5 610500010800 | MR/MRS. SUJIT B. SINGH Flat No. 604, 6th Floor, Mangeshi City-i1, Survey No. 92, A, B. C, Kolivall, Kalvan (West), District | 13-07-2026 | Rs.48.68 000,00 Rs.32 50,136.22/-
(Interim Resolution Professional) MRMAS. RIJU SUJIT SINGH Thana, Maharashira-421 301
'“!1* Hﬂ“*’f":“ﬁf“*“'“ﬁ“* LLFHF‘""‘!"!}' M?W"“Wh!ﬁ Developers LLP) ) 610500011437 MRMRS. DHIRESH PANDURANG HARAD Fat No_ 203, 2nd Floor, Maher B-1 CHSL, 5. No. 57/59, Mear 8t. Lawrence International School, | 13-07-2026 | Rs.21.00,000.00/- Rs.18,58.577.98/-
RN A TR e SR T TV S W U ting. Z1) L 610500013406 Shree Gomplex, Umbarde Road, Meher Nagar. Wadeghar, Kalyan (West), District Thane, Rs.9,66,000.00- | Rs.8.82,101.53/-
Dade: 24/0712026, Placa: Mumaal A WMaharashtra— 421 -301
\ / i 610800004837 MR/MRS. NILESH BADRIPRASAD VAISHNAV Flal No. 204, 2nd Hoor, Tulsi Residency, Plot No. W-93, W-84, Sector 19-20, CBD Betapur, Navi | 13-07-2026 | Rs.33,00,000.00/- R5.33.39.210.11/-
MR/MRS. PRIYANKA NILESH VAISHNAY Mumbai, Maharashtra= 400614
¢ o . . i 610900008029 MRMRS. SACHIM E. PATHARE Flat No. 504, 5th Foor, A-Wing, Comfort Apariment, Ville La CHSL, Ambadi Road, Village | 13-07-202& Rs. 11 45,000,004~ Rs.10.80,769.06/-
Bank of Baroda, International B B h, [at
e 3 AT o oD Offss Varanas 221002 610900008050 | MR/MRS. SANJAY E. PATHARE Gokhivare, Vasal (East), Taluka Vasal, District Palghar, Maharashira-401 208 Rs.11,00,000.00- | Rs.9,71,839. 10
Bank of Baroda utiar Pradesh. E-mail: intvar @bankofbaroda.bank.in 9 | 610800010237 | MRMRS. NISHI ROHIT SAWADEKAR Flat Mo. 101, 15t Floor, Building 2a, A-Wing, Eden Castle, Platinum Haritage Complex, Survey No. | 13-07-2026 | Rs.47,65.291.00~ | Rs.4517,374.13/
POSSESSION NOTICE (As per Appendix IV read with Rule 8(1) of MRMRS. ROHIT BABURAD SAWADEKAR 1361, 137/6, G.B. Road, Village Kolshet, Thane (West), District Thane, Mﬁhams-htral—dllflﬂﬁl}? .
the Security Interest (Enforcement) Rules, 2002) 10 | 611000006553 | MRMRS. PRIYA MARIA SINGH E;ﬁig;tﬂriﬁuﬁﬂﬁm&m Owner Asso., Sector No. 10, Nerul, Navl Mumbat, District Thane, | 13-07-2026 | Rs.52.00,000.00/ Rs.53,04,874.69/-
Whereas, The Authorized Officer of the Bank of Baroda under the Securitization 11 | 611100003009 | MR/MRS. MOHAMMAD AREEB Fiat No. B-403, Building No.4, Orange Heights Phase I, Nitemore, Nallasopara (West), District | 13-07-2026 | Rs15,92.458.00( | Rs.12.23.24113-
and Reconstruction of Financial Assets and Enforcement of Security Interest MR/MRS. SHAHEEN PARVEEN Palahar Maharashtra- 401203
(Second) [Act], 2002 and in exercise of powers conferred under Section - e - - - - =
13(12) read with [rule 3] of the Security Interest (Enforcement) Rules, 2002 12 611100004049 | MRMRS. ARPITA MAHESH SAWANT Flat ﬂu. A/803, 9th Foor, Labh Helghts, Building No.7, HDIL Layout, Sector 2, Virar (West), | 13-07-2026 | Rs.27,51,495.00/- Rs.24.64,149.57/
issued a Demand Notice dated 06.01.2026 calling upon the Borrower M/s Rita MR/MRAS. MAHESH DINKAR SAWANT District Palghar, Maharashtra- 401 303
Handicrafts India Private Limited, having registered address 63, Concan 13 | 611900002342 | MRMRS. VASUDEV RAMBAHADUR YADAY Flat No. G/503, 5th Floor, Building No. 3, Sai Deep Tower GHS, Vinay Complex, 5. No. 255, 261, | 13-07-2026 | Rs.23,75,000.00/- Rs.17 80,887 49/
Enclave, Sector 4, opposite Chintapuri Mandir, Railway Road, Gurgaon -122002, 611200003764 MRMRS. KALAVATI VASUDEY YADAY Village Nilemore, Naflasopara (West), District Palghar, Maharashtra—401 208, Rs.9,00,000.00:- Rs.8,34,586.40/-
Haryana,loper.ating at Kachwa Rqad-Bihra, PostThata,'Varanasi,U.P-221307 14 | 612100003515 | MRMRS. SANTOSH RUKMAYA SHETTY Flat No: A-807, Bth Floor, A- Wing, Mangeshi Jupiter, Survey Mo. 19, Hissa No. 6.7A, Village | 13-07-2026 | Rs 20,84 96500 Rs.20,86,698.08/-
through its Director/s Mr. Pankaj Shukla s/o Mr. Saroj Kumar Shukla & Mrs. MR/MRS. SUGANDHI SANTOSH SHETTY Vadavali, Taluka Kalyan, District Thane, Maharashira—421 302,
Ay Shukla wio Hir. Pankal Shukda bon e °f2';'1°;0';°' 9%, Anchira Hoad 15 | 612300002123 | MR/MRS. ROHIT SURESH DAS Flat No. 403, Manas Residency, Near Jainam Residency, Near D Mart, 5. No. 057, HissaNo.2, Pale | 13-07-2026 | Rs.19,60,000.00- | Rs.18.96.510.88/
rossing, *ost Thanara, Binara, Varanasi, U = 22135/ and tauarantors r. MR/MRS. PARVATI SURESH DAS Gaon, Ambarnath (Fast), District Thane, Maharashtra-421 501
Pankaj Shukla, S/o- Mr. Saroj Kumar Shukla & Mrs. Rita Shukla, W/o- Mr. Pankaj : - , -
Shukla both resident of Plot No. 93, Kachwa Road Crossing, Post-Thathara, 16 | 6001030000936 | MRMRS. YOGESH CHANDRAKANT KAMBLE Flat No. 312, 3rd Floor, Aditya Complex, Building No. A, Plot No. 21, Sector 7, Kamothe, Navi | 13-07-2026 | Rs.42,75,000.00/- Rs.43.14,926.00/-
Bihara, Varanasi - 221307, Uttar Pradesh to repay the amount mentioned in the MR/MRS. PRIYANKA YOGESH KAMBLE Mumbai, Maharashtra-410 210,
notice being Rs. 1,55,30,986.02 (Rupees One Crore Fifty Five Lacs Thirty 17 | 6001030001243 | MRMRAS, KHOZEMA HAIDER ALI TONKWALA Fiat fo. B 301, 3rd Floor, Chandresh CHSL, CTS No, 1518/c, Opposite Tilak Complex, Devki Nagar, | 13-07-2026 | Rs=.90,00,000.00/ Rs.86,25,051.93/-
Thousand Nine Hundred Eighty Six and Paise Two only) as on 10.11.2025 MR/MAS. TASNEEM KHOZEMA TONKWALA Borivall (West), Mumbai. Maharashtra— 400103,
within 60 days from the date of receipt of the said notice. . 18 | 6001050000298 | MRMRS. AKSHAY VIJAY MAJALKAR Fiat Mo. 1506, 15th Floor, G-Wing, Georgia, Swami Narayan City Phasa 1, S No. 60,61, 363, Hissa | 13-07-2026 | Rs.13.22,000.00/- Rs5.13,19,280.37/-
The Borrower having failed to repay the amount, notice is hereby given to the MRMRS. URVASHI AKSHAY MAJALAKAR Mo, 7,8 17-19, 21, 51-58, Near Reti Bunder Road, Mathogaon, Dombivali (West), District Thane,
Borrower and the public in general that the undersigned has taken possession Maharashira-421202,
of the property described h(?fe'” below in exercise of powers Confe”_ed on him 19 | 6001110001152 | MRMRS. VINAY VIAJAYAN NAIR Flat No. B 1402, 14th Floor, Building No, 1. Sunshine Sapphire, Madhuban Township, 5. No. 63, | 13-07-2026 | Rs31.00,000.00¢- As.31,15,666,74/-
under sub-section (4) of section 13 of Act read with rule 8 of the Security Interest Gokhivare, \iasal (Easty, Dist. Palghar, Maharashtra— 401 208
Enf t) Rules, 2002 on this the 21t day of July of th 2026. : AR T prid
nforcement) Rules, 2002 on this the 21 day of July of the year . 20 | 610900013444 | MR/MRS. SAROJ SINGH RAJPUT Fiat No. 705, 7th Floor, Building No_ A, Kiyaan Residancy, Shri Shakti Destiny, Survey No. 235/8, | 13-07-2026 | Rs.34,84,570.00/ | Rs.35,00,017.93-
The Borrower’s attention is invited to the provisions of sub-section (8) of section 2961 \illane Dawale. Diva (East! District Thane. Maharashtra- 400 612
13 of the Act, in respect of the time available, to redeem the secured assets.  vifiane Dawsle, U bast), istnct Thant, Manarashira- !
The Borrower in particular and the public in general is hereby cautioned not to 21 | 611100006930 | MRMRS. ARVIND B. BARIA Flat No. C/301, 3rd Floor, Bullding No.2, Vinay Kutir, S. No. 423, H. No. A2, Tirupati Nagar Phase-2, | 16-07-2026 | Rs.0.70.000.00/- Rs 9,54,484 42/-
deal with the property and any dealings with the property will be subject to the 6001110001922 | MRMRS.JAYA ARVIND BARIA Bofinj, Virar (West), District Palghar, Maharashtra- 401 303, Re.6.00,000.00- Rs.5.82,332.23/-
charge of the Bank of Baroda for an amount Rs. 1,55,30,986.02 (Rupees One 22 | 6001030003179 | MRMRS. SUMIT TAMBE Flat No, A-902, 9th Floor, Haware Amara, Buillding No. 49, CTS No. 356 (Part), Kannamwar Nagar | 16-07-2026 | Rs.31,50,000.00/- R%.32.41,936.71/-
Crore Fifty Five Lacs Thirty Thousand Nine Hundred Eighty Six and Paise MRMRS. SHWETA VIJAY JADHAY 1. Vikhrall (East), Mumbai, Maharashira- 400 083
Two only) as on 10.11.2025 (minus amount if any, paid after the issuance of 23 | 6001190001262 | MRMRS. RAKESH DEVENDRAKUMAR THAKAR | Fiat No. 304, 3rd Floor, B- Building, Moroccan CHSL, Royal Palms Estate, Near Film City, Aarey | 17-06-2026 | Rs.1.28,00.000.00/-| Rs.1,29,16,017.57/-
Demand Notice)together with further interest thereon at the contractual rate plus MR/MRS. SAPNA RAKESH THAKAR Colony, 5. No. 160 (part), Cts Mo, 1627/, Village Marol Maroshi, Goregaon {East), Mumbal,
costs, charges and expenses till date of payment. Maharashtea- 400 065
DESCRIPTION OF THE MOVABLE/MOVABLE PROPERTY 24 | 6001230000415 | MR/MRS. UMESH RAMDAS PAWAR Flat No. 502, 5th Floor. C-Wing, Beverly, Casa Rio Gold, Near Khidkaleshwar Mandir, | 17-06-2026 | Rs.8.75.000.00/- Rs.7 66,025 63/~
1) Allthat part and parcel of Shop No. 14, Adm. 24.00 Sq. Meter (carpet area), 612300003249 | MR/MRS. RASHIKA JAGTAP Survey Mo. 1231, Vibhag No. 41/108, Kalyan Shil Road, Dombivall (East), District Thane, Rs.33,14,000.00/- Rs.20,03,328.88/-
situated on Ground Floor, Shree Satyam Co-Operative Housing Scheme Maharashtra-421 201
!_lmlted, bearing Plot No..51, by ad.mgasurln.g 1949.80 Sq. Mts., of thereabout 25 612300003250 MRMRS. UMESH RAMDAS PAWAR Hat No. 304, 3rd Floor, C-Wing. Mahalaxmi Darshan CHSL, Opposite Batajl Angan, Old Survey No. | 17-06-2026 | Rs.26.61,000.00/- Rs.24.48,145 94,-
in Sector 20 of layout, situated within the limits of Kharghar, Taluka Panvel, 612300004211 2421171, 143/3; New Surviy No, 26, 28, Hissa o, 1/1, 3-A, 90 Fagt Road, Thakurli, Viflage Chiole, Rs.8.00.00000 | Rs.7.08,377.91/-
District Raigad & Registration Sub-District Panvel, Maharashtra in the name Dombivali (East). Taluka Katvan, District Thane, Maharashtra— 421 201
g‘; '\ggsmz'tt:r ‘;’Vhig‘;'aRg’:c'vafsE°7ugge& ;Zr“\,’:,‘l’;; (sgaze{qu'ﬁ gfoidﬁongK 96 | 612300001373 | MR/MRS. ARUNA DEEPAK KADAV Flat No. 103, tst Floor, B-Wing, Jai Ambar Darshan CHSL, Plot No. 4, 5, 6, Survey Mo, B3, Hissa | 17-06-2026 | Rs.26,85,000.000- | Rs 259554184/
So.uth' 15.00 Meter Wide Roa('j ' ) ' Mo.1C, Mouje Shirgaon, Badlapur (East), District Thana, Maharashtra—421 301
2)  All that part and parcel of Shop No. 15 Adm. 24.00 Sq. Meter (carpet area), 27 612100002137 MRMRS. AVDESHEKUMAR RAMRAJ SINGH Flat No. 003, Ground Floor, C-Wing, Vedant, Survey No. 285/0, Mouja Nare, Taluka Pamvel, District | 17-D6-2026 | Rs.12,00,000.00:- Rs.11,74,763.79/
situated on Ground Floor, Shree Satyam Co-Operative Housing Scheme Raigad, Maharashtra- 410206
Limited, bearing Plot No. 51, by Admeasuring 1949.80 Sq. Mts., of thereabout 28 | 610500010638 | MR/MRS. SAGAR RAVINDRA NIGADE Flat No. 403, 4th Floor, A-Wing, Metro Aangan Phase-1, Near Rutu World, Barrage Road, | 17-06-2026 | Rs.20,93,500.00/ Rs.16,05,301.07/-
in Sector 20 of layout, situated within the limits of Kharghar, Taluka Panvel, || MRMRS. SWATIBABANKADAM | Badalapur (West) District Thane Mabarashtra-d29503 | | | —
District Raigad & Registration Sub-District Panvel, Maharashtra in the name 29 | 610400004392 | MR/MRS. SUNIL PRABHUDAYAL PANDI Flat No. 405, 4th Floor, G-Wing, Gaurav Woods Phase-2, New Survey No. 109 {Part), Mira Boad | 17-06-2026 | Rs.46,00,000.00 Rs.46.57,584.37/-
of Mrs. Rita Shukla which is Bounded as unQer (as per Sale Deed): East: 610400004393 MR/MRS. VIDYA PANDIT (East), Viltage Navghar, Taluka and District Thane, Maharashira—401 105 Rs.9.00.000.00/- Rs.6,39,420.46/-
35.00 Meler Wide Road West: 7.00 Meter Wide Road North: Plot No. 514 30 | 610300003796 | MR/MRS. ANKITA ASHOK MULIK Flat No. 102, 1st Floor, G-3, A-Wing, Building No.4. Golden Eye Project, Survey No. 394, 395, | 20-07-2026 | Rs.15.45000.00- | Rs.12.51928.06/-
South: 15.00 Meter Wide Road MR/MRS. ATHARVA ASHOK MULIK Mouja Shirgaon, Taluka and District Paighar, Maharashtra— 401 405,
Sd/-
Date: 21/07/2026 (Uttam Kumar Mishra) Date :24/07/2026 Authorised Dificer
Place: Panvel, Maharashtra Asst. General Manager/Authorized Officer Place : Mumbai LIC HOUSING FINANCE LIMITED
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